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(e) whether it is a fact that the Railway
Board instructed South Eastern Railway
to send all tenders for finalisation to the
Railway Board; and

(f) waatisthe presentposition of tenders
and how much more time is reguired by
the S.E. Railway and Railway Board to
finalise the award of contract in favour of
m)Ist cormpetitive tenderer?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN) : (a) Yes.

(b) and (c). Yes. Tnis Ministry was
examining certain matters  having  a
bearing on the finalisation of the contract.

(d) Aftercxamining the case instructions
were issucd by the Ministry of Railways
to finalise the award of the Goods Hand-
ling Chontract keeping in view the extant
rales oa e subject, but on acco nt of an

iterim tnjunction order passcd
by the Calcutta High Court on  this
cage,  the - tenders could  not  he

finalisrd. 'Tae period of  validity was,
however, extended by the tenderers from
tim* t) U 0> onrequestby South Eastern
Railway.

((‘) No.

(f) An interim  injunction order has
bh-en pisstd by the Calcutta High Court
in th's c1ise.  Further action in the matter
wHuld be tiken after the vacation of the
Court’sinjunction.
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T.V. picture on Sanjay Gandhi shown
at London

1578. ACHARYA BHAGWAN DEV:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Government are aware
that a T.V. film which presented a  tar-
nished image of late Shri Sanjay Gandhi
was shown by London Television a few
days back;

(b) if so, whether the Governmment has
lodged any protest with the British Go-
vernment in this regard, because it has
deeply hurt the feelings of Indian people;

(c) whether this film was produced in
India with the permission of Government
of India and whether the pecimission of
Governm~nt of India was sought before
taking it out to London; and

(d) t‘u: steps taken by the Government
to stap tie production of similar films in
future?





